National Company Law Tribunal
Allahabad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 06.11.2017

I
NAME OF THE COMPANY: M ]2 Shasya manqalam ‘{39.!””4; Pvi L+

SECTION OF THE COMPANIES ACT/I & B CODE: 282.(3) ¢t the Companiex Ay of 2013

5l. NO. Name Designation Representation Signature
g i . = k : / B
L. ?;;:-sﬁ yinget ) O~ e Q‘ s I‘JJ?—_:{ =

2.

DO MBHES AT ok e
9. Mirhng Dev -Ul'j,a; Adv. Re> o
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Shri Pramod Jain, PCS for the petitioner Company. He files
petitioner’s comment on a report of the ROC. As, the C.G.S.C.
representing the ROC is not available today. Hence, the case is
adjourned for argument.

Later on

Shri Krishna Dev Vyas, the C.G.S.C. appears, he receives a

copy of #ee comments on the report ROC.

The matter be listed on 6™ December, 2017.
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Date: 06/11/2017 H.P. Chaturvedi, Member(Judicial)
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